e Government of Arunachal Pradesh

% ARUNACHAL PRADESH STATE POLLUTION CONTROL BOARD
‘-\‘" Department of Environment & Forests
APSPCB

Paryavaran Bhawan, Papu Hill, Yupia Road, Naharlagun, Pin - 791110
Email : arunachalspcb@gmail.com

No.APSPCB-60/2019/0A-325/2015/ 962‘6(7’ . Date : 21 /05/2020

To.
The Member Secretary
Central Pollution Control Board
East Arjun Nagar, Shadhra
Delhi — 110032.

Sub:- Compliance Report of order dated 25.02.2020 in the matter of Honourable NGT

in Original Application No.325/2015 of Lt. Col. Sarvadaman Singh Oberoi Vrs
Union of India — Regd.

Sir,
With reference to the above cited subject, it is to state in the matter of

Honourable NGT Order dated 25.02.2020 in M.A.N0.26/2019 in Original Application

No0.325/2015 (I.A. No.700/2019) and M.A. N0.252/2019 please find herewith the reply
of the APSPCB for your kind necessary action.

T

- Sl | Activity proposed Reply of APSPCB
1. Activity identification and Geo-Tagging | Written  letter to the Director,

| of ponds or lakes Department of State Remote Sensing
Agency for Geo Tagging of all the
lakes, ponds, reservoir and other
water bodies and submit to SPCB for
further submission to CPCB Delhi

2. | Assessment of water quality of ponds | No pollution in lakes or ponds

Ponds or lakes

3. | Prioritization of ponds or lakes for | No such situation has warranted so
restoration in consultation with the | far in the State of Arunachal Pradesh
respective SPCB

| -

4. | Preparation and submission of action | Management Plan for 3 lakes are

plans for restoration of prioritized  under submission by the department
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Government of Arunachal Pradesh

ARUNACHAL PRADESH STATE POLLUTION CONTROL BOARD

Department of Environment & Forests

Paryavaran Bhawan, Papu Hill, Yupia Road, Naharlagun, Pin - 791110

Email : arunachalspcb@gmail.com

T Execution of approved plans

ponds or Lakes to CPCB for random
scrutiny of proposed action pIans

‘Execution of approved plans shall be

of Environment & Forests, Itanagar

executed by the Department of

Envuronment & Forest, Itanagar

No.APSPCB-60/2019/0A-325/2015/

Copy to:

1.

2.

The Consultant (Judicial),

Hon'ble NGT, P.B, New Delhi,

Yours faithfully

" SOl s

(T. Gapak), IFS
Member Secretary

Date : 21 /05/2020

for his kind

information and necessary action please. (Email — judicial-ngt@gov.in).
The Regional Director, CPCB, Shillong, Meghalaya for his kind information and

necessary action please.
Office copy. -
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S Joopile T
(T. Gapak), IFS

Member Secretary

Member Schomy
APSPCB
Naharlagun
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